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Grant of Passports to Shri Ashok
Solomon involved im criminal cases

4698. SHRI B. R. SHUKLA: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether Shri Ashok Solomon who
was recently arrested in Delhi in con-
nection with hashish case, mamaged to
secure passports to go abroad four times
since 1968 although he was on bail in
connection with Ssome criminal cases
pending against him; and

(b) if so, the reasons for permitting

him to leave India during the pendency of
investigation for trial against him?
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THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
and (b). It is not true that Shri Ashok
Solomon has been given passport facilities
to travel abroad affer his involvement in
a crimimal case was brought to our motice
by the Delhi police authorities on
15-11-1973.

The facts of the case are that Shri
Sol had applied and received an
Indian passport in July, 1968 on the basis
of a duly verified passport application
which was complete in every respect
Shri Solomon subsequently in July, 1971,
applied for the renewal of his passport
and since there was nothing adverse
against him his passport was renewed till
July, 1974 (final).

Now that Shri Solomon’s involvement
in a criminal case has been brought to
our notice by the Delhi police authori-
ties, we have issued necessary instructions
to all authorities concerned that he
should not be given any passport facilities
without prior clearance from this Minis-
try.
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